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Title: Damage caused due to cloud burst in Uttarakhand.
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The House stands adjourned till 11 A.M. on Tuesday, the 215t August, 2012.

18.19 hrs
The Lok Sabha then adjourned till Eleven of the Clock on
Tuesdaay, August 21, 2012/Sravana 30, 1934 (Saka).

* Due to continuous interruptions in the House Starred questions could not be taken up for oral answers. Therefore, these Starred
questions were treated as Unstarred questions.

* Not recorded
* Not recorded
* Not recorded
* Not recorded
* Not recorded
* Not recorded
* Not recorded

* Not recorded

#At 14.15 hours quorum bell was rung. No quorum was made. At 1418 hours quorum bell was rung again and no quorum was made. At 1421 hours once again
quorum bell was rung and no quorum was made. Thereatfter, the Secretary-General informed the members present as follows:

"There is no quorum. So, the House cannot meet; and we cannot start the House till there is a quorum. Hon. Speaker has directed that the
House will re-assemble at forty-five minutes past Fourteen of the Clock. "



* .Expunged as ordered by the Chair

* Expunged as ordered by the Chair



